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Indiapn Atomic know-how sought by
Argentina

3852. SHRI B.V. NAIK: Will the
Mnister of ATOMIC ENERGY be
pleased to state:

(a) whether the Governmeni of
the deposed President of Argentina
sought the atomic know-how from
India; and

(b) if so, the resulls thereof?

THE PRIME MINISTER, MINISTER
CF PLANNING, MINISTER OF ATO-
MIC ENERGY, MINISTER OF ELEC-
TRONIES AND MINISTER OF
SPACE (SHRIMATI INDIRA GAN-
DHD): (a) and (b). An agreement on
cooperation regarding utilization of
atomic energy for peaceful purposes
was signed with Argenlina on May 28,
1974. The agreement is subject to
ratification and would come into
force from the date of exchange of
instrumeuts of ratification.

Compulerisation of Crime Records

3853, SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of HOME
AFFAIRS be pleaseq to state:

(a) whether the scheme for com-
puterisation of crime recordg in the
couniry cnvisages the setting up of
one Computer in each State; and

(b) it so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).
The scheme for computerisation of
crime records envisages setting up of
12 computers in various States during
a period of 3-4 years starting from
1975-76. ‘The Electronic Corporation
of India Limited, Hyderabad will be
supplying these computers.

During 1075-76 the first phase of
these Computers have been supplied
to the States of Tamil Nadu and
Mgaharashira.

Constitution of g Civil Engineers’
Consultancy Organisation by C.S.IR,

3854. SHRI RAGHUNANDAN LAL
BHATIA: Wil the Minister of
PLANNING be pleased to state:

(a) whether CSIR has constituted
recently a civil engineers’ consultancy
organisation;

(b) if so, whether it hag drawn up
any plans to undertake civil en-
gineering projects for poor countries;
and

(c) if so, facts thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHR1
SANKAR GHOSE): (a) A Civil En-
gineering Consultancy Service (CE-
CON) has been set up under the
Council of Scintific ang Industrial Re-
search (CSIR) CECON is a consor-
tium of six national laboratories of
the CSIR.

(b) One of the objective of the
CECON is to provide inter-national
consultancy services in civil engineer-
ing, especially to developing countries.

(c) In tune with the above mention-
ed objective, some of the reputed
civil engineering organisations in
India who are bidding for turn-key
jobs in the developing countries have
expressed interest in securing the
design consultancy services of CECON.
The CECON is in negotiation with
such organisations for the purpose.
CECON will also act as a Consultant
to other Engineering Consultancy
firms.

Separate Field Publicity Region for
Himachal Pradesh

3855. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST.-
ING be pleased to state:

(a) whether g request has been re-
ceived by Government for the crea-

tion of a separate region for Field
Publicity for the State of Himachal
Pradesh, as is the case with Jammu
and Kashmir for the creation of an
additional Publicity Unit with head-
quarters gt Hamirpur by bifurcaling
the existing Dharamsala Field Pub-
licity Unit and for setting up an In-
formation Centre at this place to
cater to the needs of Himachal Pra-
desh more effectively, paticularly
with regard to the publicity work
connected with the implementation
of the 20-Point Economic Pro-
gramme; and
(b) if so, the decision

Government in this regard?

THE MINISTER OF STATE OF
INFORMATION AND BROADCAST-
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ING (SHRI VIDYA CHARAN SHU.
KLA): (a) Yes, Sir.

(b) the ullimate aim is to create a
Separate region for each State and
one field unit in each District, subject
to availability of funds, the require-
ments of Himichal Pradesh including
setting up of an Information Centre
will be kept in view, when new
units are created in future.
Administrative set up in States ynder

President’s Rule

3856. SHRI S. C. SAMANTA: Wwill
the Minister of HOME AFFAIRS
be pleased to state:

(a) what drawbacks and deficien-
cies have been noticed in the admin-
istrative set-ups in the Stateg which
are now under the President’s Rule;

(b) the steps taken to tone up the
administrative machinaries in such
States with a view to bring them in
line with the rest of the States; and

(c) how long it will take to com-
plete the process?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (¢).
The States under President's rule
at present are Nagaland, Tamil Nadu
and Gujarat. The position about the
drawbacks in administration in these
States and the remedial action
taken 1s inidicated below —

NAGALAND

The State Government appointed a
Committee in November, 1975 to lock
into the drawbacks and deficiencies
in its administrative set up and fto
make recommendations. A prelhm:-
nary report of this Committee has
now been received by the State Gov-
ernment.

TAMIL NADU

The Governor of Tamil Nadu, 10
his report dated 20th January, 1976
to the President, enumerated inter
alia the following drawback and defi-
ciencies in the administration of the
State:—

(i) Lack of co-operation of the

Government to the Proclama-
tion of Emergency.





